
State Vs. Not Kn (T own hrough Applicant Rajesh) 

e-FIR No.014636/2020 -il~HAl$H KAPOOR 
lff3FIT)x zy'511~tm"ffi- uJ 

PS: Rajender Nagar Metropolitan Magistrate-03 
~~~.:i.150 

02.09.2020 Central District, Room No. 15 ~'m .:mmw:i. 
Tis Hazari Courts . Delhi 

Though VCC over Cisco Webex 

Present: Sh. Vakil Ahmed Ld. APP for State 

Applicant Sh. Rajesh in person 

Matter is taken .Y.Q again on joint request. 

At this stage, it is apprised that inadvertently, in the order of even date passed in 
superdari application for release of vehicle no. DL-6SAU-5504, the name of Police 
Stataion is mentioned as PS 1.P Estate instead of PS Rajender Nagar. 

Accordingly, in said order, name of Police Station be read as PS Rajender Nagar 

instead of PS 1.P Estate. 

These papers be tagged with application for record. 

Scanned copy of this order be sent to applicant through email. One copy be also 
sent to 10/SHO concerned, for necessary information and compliance. 
scanned copy of the order be also sent to Computer Branch for uploading on Deihl 

District 
Court Website. 
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